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 members  for  the  periods
 (l)  Shri  F.  P.  Gaekwad.,

 (2)  Shri  Rananjaya  Sinh,

 (3)  Shri  Joachim  Alva.

 (4)  (Shri  Govinda
 Menon.

 (Panampilli

 (3)  Shri  Ghyasuddin  Ahmed.

 (6)  Shri  A.  K.  Gopalan.

 (7)  Dr.  Panjabrao  8.  Deshmukh.

 (8)  Shri  Kamalnayan  Bajaj.

 (9)  Sardar  Surjit  Singh  Majithia.

 (10)  Lt.  Col.  Maharajkumar  Dr.
 Vijaya  Ananda  of  Vizianaga-
 ram.

 (il)  Shri  Nath  Pa.

 (12)  Shrimati  Shakuntala  Devi.

 42°40  brs.
 I  take  jt  that  the  House  agrees  with

 the  recommendations  of  the  Com-
 mittee.

 ‘Several  Hon.  Members;  Yes.

 Mr,  Speaker:  The  Members  will  be
 informed  accordingly.

 CONVERTS  MARRIAGE  DISSOLU-
 TION  BILL*

 The  Deputy  Minister  in  the  Minis-
 try  of  Mines  and  Fuel  (Shri  Hajar-
 navis):  Sir,  on  behalf  of  Shri  A  K.
 Sen,  |  beg  to  move  for  leave  to  in-
 troduce  a  Bill  to  provide  for  the  dis-
 solution  under  certain  circumstances  of
 Marriage  of  converts  and  for  matters
 connected  therewith.
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 indicated  against  each:
 lst  June  to  2270  June,  i962.

 (First  Session)
 6th  August  to  7th  September,  1962.

 (Second  Session)
 4th  June  to  20th  June,  1962.

 (First  Session)
 7th  May  to  13th  June,  1962.

 (First  Session)
 26th  April  to  l8th  June,  1962.

 (First  Session)
 3rd  May  to  22nd  June,  1962.

 (First  Session)
 6th  August  to  7th  September,  1962.

 (Second  Session)
 6th  August  to  20th  August,  1962.

 (Second  Session)
 6th  August  to  7th  September,  1962.

 (Second  Session)
 i8th  August  to  6th  September,  1962.

 (Second  Session)
 0th  August  to  7th  September,  1962.

 (Second  Session)
 l4th  August  to  7th  September,  1962,

 (Second  Session)
 lst  June  to  22nd  June,  1962.

 (First  Session)
 6th  August  to  7th  September,  1962.

 (Second  Session)

 Mr,  Speaker:  The  question  is:
 “That  leave  be  granted  to  in-

 troduce  a  Bill  to  provide  for  the
 dissolution  under  certain  circum-
 stances  of  marriage  of  converts
 and  for  matters  connected  there-
 with.”,

 The  motion  was  adopted.
 Shri  Hajranavis:  Sir,  I  introduce

 the  Bill.

 2°403  brs.
 BUSINESS  ADVISORY  COMMITTEE

 Sixt  REPort
 The  Minister  of  Parliamentary

 Affairs  (Shri  Satya  Narayan  Sinha).
 Sir,  I  beg  to  move:

 “That  this  House  agrees  wit
 the  Sixth  Report  of  the  Business
 Advisory  Committee  presented  to

 *Published  to  the  Gazette  of  India  Extraordinary
 dated  4th  September,  1962.

 Part  IIl—Section  2,
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 the  House  on  the  3rd  September,
 1962",
 Shri  Hari  Vishnu  Kamath  (Hosh-

 angabad):  Sir,  on  a  point  of  clarifica-
 tion.  As  far  as  I  remember  the  pro-
 ceedings,  if  I  remember  aright,  the
 Committee  also  decided  that  some
 tune.  two  or  two-and-half  hours,
 should  be  allocated  to  a  discussion  on
 the  aggravating  crime  situation
 and  the  deteriorating  law  and  order
 situation  in  the  Union  Territory  of
 Delhi.  It  has  not  been  include4  here.

 Mr.  Speaker:  That  is  a  private
 Member's  motion  and  that  has  also
 been  provided  for.  I  shall  now  put
 the  motion  to  the  vote  of  the  House.

 The  question  is:
 “That  this  House  agrees  with

 the  Sixth  Report  of  the  Business
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 (Additional  Powers)

 Bill
 the  House  on  the  3rd  September,
 1962.",

 The  motion  was  adopted.

 124  hrs.
 SUGARCANE  CONTROL  (ADDI-

 TIONAL  POWERS)  BILL—contd.
 Mr.  Speaker:  We  have  concluded

 the  consideration  stage  of  the  Bill  to
 empower  the  Central  Government  to
 amenj  the  Sugarcone  (Control)
 Order,  955  with  retrespective  effect
 in  respect  of  certain  matters.  I  will
 first  put  Shri  Banerjee's  amendment:
 The  question  is:

 “That  the  Bill  be  circulated  tor
 the  purpose  of  eliciting  opinion
 thereon  by  the  30th  October,
 1962.".,  (L).
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 Badrudduia,  Shri
 Banerjee  Shri  SM.
 Barus,  Shri  Hem
 Bhattacharya,  Shri  Dinen
 Biren  Dutta,  Shri
 ‘Buta  Singh,  Shri
 ‘Chakravartty,  Shrimati  Renu
 Chaudhuri,  Shri  Tridib  Kumar
 Daiji,  Shri
 Dasaratha,  Deb  Shri
 Elias,  Shri  Mohammad
 Gauri  Shanker,  Shri
 Gokaran  Prasad,  Shri
 Gulshan  Shri
 Gupta  Shri  Indrajit

 Abdul  Rashid,  Bakshi
 Abdul  Wahid,  Shri

 AYES
 Himatsingka,  Shri
 Jha,  Shri  Yogendra
 Kamath,  Shri  Hari  Vishou
 Kapur  Singh,
 Kumaran,  Shri  M.K.
 Kuohan  Shri  P.
 Lahti  Singh  Shri
 Moahida,  Shri  Narendra  Singh
 Mukerjee,  Shri  H.N,
 Marmua,  Shri  Sarkar
 Nair  Shri  Vasudevan
 Noambiar,  Shri
 Palil,  Shri  Vasant  Rao,
 Pottekkatt,  Shri
 Ranga,  Shri  N.G.

 NOES
 Barupal,  Shri  P  L.
 DBasappa,  Shri

 Achuthan,  Shri  Basumatari,  Shri
 ३  Devi,  Shrimati  Haswant,  Shri

 :  Besra,  Shri Alagesan,  Shel  Bhakt  Darshan,  Shri
 Alva,  Shri  AS.  .  Bhania  Deo,  Shri  L.N. Alva,  Shri  Joachim.  Bhargava,  Shri  M.  B. Aney,  Dr.  M,  5.  Bhatkar,  Shri Anjanappa,  Shri  Borooah,  Shri  P.  C.
 Armachalam,  Shri  Brajeshwa  7  Preaed,  Shri Azad,  Shri  Bhagwat  Jha  Brij  Raj  Singh  Kotah,  Shri Bakliwal,  Shri  Chakraverti,  Shri  P.  R.
 Balakrishnan,  Shri  (Chanda  Shrimat!  Jrotsna Balmiki,  Shri  Chandak,  Shri Barkataki  Renuka  Chandrasekhar,  Shrimeti

 [12-44  hrs.
 Ram  Singh,  Shri
 Red:y,  Shri  Eswara
 Reddy,  Shri  Narasimha
 Reddy,  Shri  Yallemanda
 Seth,  Shri  Bishanchander
 Shastri,  Shr:  Prakash  Vir
 Singh,  Shri  ¥.D.
 Siegha,  Shri  ¥.N.
 Soy,  Shri  C,
 Surai  Lal,  Shri
 Swamy,  Shri  M,N.
 Umanath,  Shri
 Warior,  Sh:i
 Yashpal  Singb,  Shri

 Chattar  Singh,  Shri
 (Chaturvedi.  Shri  5.  N.
 Chaudburi,  Shrimati  Kamla
 ‘Charan,  Shri  0.  R.
 ‘Chettiar,  Shri  Ramanathes
 Chuni  Lal,  Shri
 Colaco
 Dafle,  Shri
 Das,  Shri  B.  K,
 Das,  Shri  N.  T.
 Das,  Shri  5.8.
 Dasappa,  Shri
 Dass,  Shri  C.
 Datar,  Shri
 Deo  Bhanj,  Shri  P,  C,


